o
IN THE CENTRAL ADMINIGTRATIVE TT1BUNAL ¢ HYOJERASAD BENCH 3
BT HYDERAZAD, -
Cef,No. 41 of 1990 BATE_OF DGRIER: 22-10-50
Jatwanni~
Jeli@sudzvaiah, ...Rpglicant.\/’f
and

1. The Chief Perscnnel affic:r, south contral Hailyay,
Sgeounderabad, ~ '

4+ The Deputy Chief Mechanical Snginser, Carriage Repair
Shop, South cantrel railusy, Tirupati.~

«eRBOpONdants.

‘ v// ” g
TOTOTHT ATOLICANT : Me,P.Scrada apnmersTiEST jr
Mr.P.Krishna Reddy, Advocatog .

F3R THE RESBOHODINT

w
.

Mrofi.R.0avaraj,5C for Railuays.

CORAM: THE MOMYBLE MRLUJLNARATIMHA  TURTHY: MIMBIR:(JUoL) S
THT HIATALE MR, 4. BALASUBRAMUIA s MIMBER ; (AN ) o

THE TRISUNAL M.0F THE FOLLOJING NADER .%

the learnad caunsel for the applicant has filed o
latter dt, 19-10-90 stating that he has bsan instructad by his
client to withdraw the above said 0.1, snd tharsfora rzjussted A
that he may be permittad to withdraw the D.a.41/35. II
‘'8 have heard fs.P,3arada for laarned counss:l for the
applicant, and Sri deRelevaraj, learnzd .ddl. 3tanding counsol
for Raeiluayas,

Accordingly, thae 0.3\, is dismissed 285 withdrawa. /f

)
B~ DEPUTY REGISTRAR(3J)

T. The Chief Parsonnsl afficer, south cantral railway,
Secunderabad,

2+ Ths Nleputy Chi=zf Mechanical ‘nainenr, carriage Repair
Shop, Sauth czatral railway, Tirumti,

3. OUna copy to Mr,.®.Krishna Aeddy, Adyacate, 3-5«097,
‘timayatnagar, Hydsrabad-29. '

4. One capy to Mr.N.?,Deyaraj, Rdol.sC. Por Failuays,CiT,Hydorahas

%. Une spara copy, :

. 3
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Q‘,Q'/L\U:‘ | ,‘ |

CHECKED bz‘§vi;f’ APPROVED' BY

TYPED BY v COMPARED BY

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH ATHYDERABAD.

.N.JAYA%EMHA : V.C.

THE HON'BLE MR.
' D {

THE HONGBLE MR.D.SURYA RAO : M(J)
AID . _
THE HON‘BLE MK.J,NARASIMHA MURLY sM(J) ¢

AN . o

THE HON'BLYE MR.R.BALAZUBRAM VIANLM{A)

o L4

T shdo W=Bo,

0.4 .No, UL”\OLO

AdmdtTted and Interim d.lrect‘i‘ons
iEsmed— -

21]) ocwed .

Dismisse S






